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कृ�ष और �कसान क� याण मं�ालय 

 (कृ�ष, सहका�रता और �कसान क� याण �वभाग) 

 अ�धसचूना 

नई "द�ल$, 12 अ'ैल, 2018 

का.आ. 1630(अ).—क/ 0$य सरकार, क1टनाशी अ�ध5नयम, 1968 (1968 का 46) क1 धारा 4  8वारा 

'द9 त शि; तय< का 'योग करते हुए, भारत सरकार के त9 काल$न खा8य, कृ�ष, सामुदा5यक �वकास और 

सहका�रता मं�ालय क1 भारत के राजप�, असाधारण, भाग II, खंड 3, उपखंड (i) म/ 'काFशत अ�धसचूना 

सा.का.5न. सं. 301, तार$ख 27 फरवर$, 1971 का 5नI नFलJखत और संशोधन करती है, अथाLत:्-  

उ; त अ�धसचूना म/, 

(1) मद (xiv) और उससे संबं�धत '�विQ टय< के R थान पर 5नI नFलJखत मद और '�विQ टयां रखी जाएंगी, 

अथाLत:्- 

“(xiv) डा. िजतेT 0 कुमार, 5नदेशक इंR ट$टयटू 

ऑफ पेR ट$साइड फॉरमू� येशन टै; नोलोजी, 

सै; टर 20, उ8योग �वहार, गुXYाम – 122016 

 (इस अ�धसचूना के 'काशन क1 तार$ख से तीन 

वषL क1 अव�ध के Fलए)”; 
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(2) मद (xix) (ख) और उससे संबं�धत '�विQ टय< के R थान पर 5नI नFलJखत मद और '�विQ टयां रखी 

जाएंगी, अथाLत:्- 

“(xix)(ख) डा. कमलेश सरकार, वै]ा5नक जी. 

और 5नदेशक, नेशनल इंR ट$^यूट ऑफ 

आ; यपेूशनल है� थ, मेघानी नगर, अहमदाबाद– 

380016 

 (इस अ�धसचूना के 'काशन क1 तार$ख से तीन 

वषL क1 अव�ध के Fलए)”; 

 

(3) मद (xxi) और उससे संबं�धत '�विQ टय< के R थान पर 5नI नFलJखत मद और '�विQ टयां रखी जाएंगी, 

अथाLत:्- 

“(xxi) डा.  सुनील पांड,े  5नदेशक, एनज` एडं 

�रसोसaज इंR ट$ट~यटू, दरबार$ सेठ c लाक, इंdडया 

हैबीटेट स/टर, लोधी रोड़, नई "द� ल$ – 

110003 

 (इस अ�धसचूना के 'काशन क1 तार$ख से तीन 

वषL क1 अव�ध के Fलए)”; 

 

[फा.सं. 19-6/2008-पीपी- I (िज� द. II)] 

डा. बी. राजेT 0, संय;ु त स�चव 

 

"टi पण: मूल अ�धसचूना भारत के राजप�, असाधारण, भाग II, खंड 3, उपखंड (i) सा.का.5न. संj यांक 301, 

तार$ख 27 फरवर$, 1971 8वारा 'काFशत क1 गई थी और अं5तम संशोधन  का.आ. संj यांक 494 

(अ) तार$ख 29 जनवर$, 2018 8वारा �कया गया ।  

 

MINISTRY OF AGRICULTURE AND FARMERS WELFARE 

(Department of Agriculture, Cooperation and Farmers Welfare) 

NOTIFICATION 

New Delhi, the  12th April, 2018 

S.O. 1630(E).—In exercise of the powers conferred by section 4 of the Insecticides Act, 1968 (46 of 

1968), the Central Government hereby makes the following further amendments in the notification of the 

Government of India in the erstwhile Ministry of Food, Agriculture, Community Development and 

Cooperation, published in Gazette of India, Extraordinary, Part II, Section 3, Sub-section (i), number G.S.R. 

301, dated the 27
th
 February, 1971, namely:-  

In the said notification,  

(1) for item (xiv) and the entries relating thereto, the following item and entries shall be substituted, namely:-  
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“(xiv) Dr. Jitendra Kumar, Director, Institute of Pesticide 

Formulation Technology, Sector-20, Udyog Vihar, 

Gurugram-122016. 

 (For a period of three years from the date 

of publication of this notification)”; 

(2)  for item (xix) (b) and the entries relating thereto, the following item and entries shall be substituted, 

namely:-  

“(xix) (b) Dr. Kamalesh Sarkar, Scientist G and Director, 

National Institute of Occupational Health, Meghani  Nagar,  

Ahmedabad-380016.  

 (For a period of three years from the date 

of publication of this notification)”. 

 

(3)  for item (xxi) and the entries relating thereto, the following item and entries shall be substituted, namely:-  

“(xxi) Dr. Suneel Pandey, Director, The Energy and 

Resources Institute, Darbari Seth Block, India Habitat 

Centre, Lodhi Road, New Delhi-110003.  

 (For a period of three years from the date 

of publication of this notification)”. 

   

     [F.No. 19-6/2008-PP-I (vol. II)]   

Dr. B. RAJENDER, Jt. Secy. 

 

Note: The principal notification was published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-

section (i) vide number G.S.R. 301, dated the 27th February, 1971 and last amended vide number S.O. 

494 (E), dated the 29
th
 January, 2018. 
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